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Record of Proceedings

Petition No. 10/RP/2018

During the hearing, the learned counsel for the Petitioner made detailed
submissions in the matter. None appeared on behalf of the Respondents.
Accordingly, the Commission reserved its order in the petition.

Petition No. 11/RP/2018

The learned counsel for the Petitioner, MPPTCL and the counsel for the
Respondent - RRVPNL made detailed submissions in the matter. The Commission
after hearing the parties, reserved order in the petition.

By order of the Commission

sd/
(B.Sreekumar)
Dy. Chief (Law)
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